
J21 Writte n. Answers CHAITRA '1, 1902 (SAKA) 

ot a Council Of Physio..therapy and 
Occupational Therapy for registration 
Of the Occupational Therapists prac-
tising in the country. This was con-
sidered and it was felt that the pro-
posed Council should cover all rebabi-
litation professions including physio-
therapists and occupational therapists. 
Accordingly a draft Bill was drawn 
up and was sent to the State Govern-
ments. 

(b) Replies were received from 23 
State Governments/Union Territories. 
In respect of the 8 State Govern-
ments/U nion Territories, their con .. 
currence was assumed in the absence 
of any intimation to the contrary. 

(c) and (d). The question of intro-
ducing a bill will arise after il deci-
sion in this regard, is taken. 

Loss of production at Shop-flOOr 
Level 

1974. SHRI K. PRADHANI: Will 
the Minister Of LABOUR be pleased 
to state: 

( a) whether suggestion from any of 
the Presidents of Chamber of Com-
merCe has been received by Govern-
1"nent for bringing comprehensive 
legislation to discourage 1088 of pro-

I uction at the shop-ftoor level; and 

(b) it sO, the action which Govern ... 
ment propose to take in this retard? 

THE MlNITS!!R OF TOURISM 
AND cI\fiI. AVIATION AND, 
LABOUR (SHRl J. B. PATNAIK): 
(a) Memoranda haVe been received 
from organisations of employers with 
various suggestions for promoting in-
dustrial peace and harmony. 

(b) Government would give due 
consideration to the suggestions. 

• 
Number of Railway Hospitals 

1975. SHRI NARAYAN CHOUBEY: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) the number ,()f Railway Hospi-
tals, zone-wise in years 1975 and 1980; 

(b) the number of beds in Railway 
/hospitals, zone-WI.... during the above 
period; and 

(c) the number of doctors, nur~ea, 
ward boys and other shtaff, zone-WlSe" 
during the above period? 

THE MINISTER OF STATE IN 
THE MINlSTRY OF RAILWAYS 
(SHRI C. K. JAFFAR SHARmF) : 
(a) to (c). A statement is attached. 
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